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"iell at Lucknow and seized 650.040 
grams (55.73 toals) of gold bearing 
foreign markings and valued at R:i. 
:i.483/-at international rute from him, 

(b) The person was urrested. In-
vef:tigntionR are in progress. 

P.wer p~ t  ia Stat .. 

2182. Shrl lteddlar: Will U!e Minis-
ler of IrrlgaUOU and Power he ple se~ 
10 otate: 

(a) the qWllltum of power produced 
at present by each State; and 

(b) the quanhun ot power supplied 
to industry and to lift Irrigation in 
each State? 

The Depat,. Minister in the MiDIa-
&r,. of Intptloa ad Power (Shrl 
Shyam Dilar Miano): (a) and (b). A 
statement giving the requisite Infor-
mation is laid on the Table of the 
House [Placed in LibToT1/-$ee No. 
LT-5354/651. 

L .•• C. r.1ielee 

2183. Shrl S. M. Banerjee: wm the 
liIinister Of Finance be pleased to 
'1tatC'; 

(al whether the Practitioners of 
Ayurved. are registered by the Lif. 
Insurance Corporation lor purposes of 
mledical examination of pollc-y holders; 
and . 

(b) the position of practitioners of 
Unani system of medicine in thiii re-
iard? 

The Minister of Finance (Shri T. T. 
KrlsbDlUDlUlbarl): (al and (b). Practi-
tioner . .; of indigenous System of medi-
cine are eligible for appointment as 
authorised Medical Ex-aminors of the 
Corporation in areas where allopathic 
practitMtners are not available within 
a reasonable distance. provided they 
hold qualification in Integrated Me-
dician and have been trained in and 
have adequate experience of the use 
of diagnostic techniques. 

21M. Shrl S. M. Banerjee: Will the 
Minister of Health be pleased to 
state: 

(a) the tunctio"" of the Unani Ad-
visory Committee; 

(b) the recomrnendationa made b,. 
the Committee durin. the laat 5 ye .... ; 
and 
(c) the action talten thereon! 

'lbe MlDister .f Health (Dr. SnsbiJa 
Na,.ar): (a) The functions of tile 
Unani AdVisory Committee are:-

(i) to examine and evaluate 
schemes of research in Unani, 
and 

(ii) to recommend the extent of 
financial assistance to be 
given. 

(b) and (c). A statement is given 
below:- . ,j; 

STATEMEN'l' 

Rcc(lmm,uda,iom ma,'j !',"Ilie FnQ"j Adw ActiNl taJ.n" 
visdry C . . millc', 

I, Formulationo(unifunn ~ l l 5  A l'rif('lm SyllBbu!-1:r.I'> heT, CI;V.I' lr. 

E'I;tablilhment of 0 p{lst-graduatC' Tl'nin- Estahh:,.l.n't·n' of 8 CentlC' in thr- APiIW-
~- ese  Ccmrc. vedic and ~  Tibbia CoHege, Delhi. 

i. under cxarmnlillon. 
-". Setting up l,f ol l ~ C()nll11 _ Thjs ~ been setup. 
tte. 

Appointment of tt."(.:hnical staff 10 t ~ ThJli halo bern impicmcnltd. 
Ministry. 

5. fran.lation of lmportant oookto of l1ti1l1 is under conaiduotinl. 
l T nani medicine', 




